Sl
No.

10

11

Case
Type
CRM (A)

CRM (A)
CRM (A)
CRM(M)
CRM(M)
CRM(M)
CRM
(NDPS)
CRM
(NDPS)
CRM
(NDPS)

CRR

MAT

Filing No.

1387/2026

1388/2026

1392/2026

1196/2026

1203/2026

1206/2026

1048/2026

1060/2026

1062/2026

2058/2026

888/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 18-05-2026 To 18-05-2026~All rows are shown

Name of Petitioner

KRISHNA GOPAL ADHIKARY @ GOPAL
Mobile:8017020784
Email:ADVOCATEANKANDAS@GMAIL.COM

SK TINKU ALI
Mobile:7980996159
Email:SHOUNAKMANDAL@GMAIL.COM

SWAPAN MONDAL AND ORS.
Mobile:8420213961
Email:UDAYC638@GMAIL.COM

SAMIR MONDAL @ TAPAS
Mobile:9073178130
Email:ROHANBAVISHI39@GMAIL.COM

KOEL MAHAPATRA
Mobile:6289218352
Email:MUKHERJEE943@GMAIL.COM

SAMRAT KHAN @ BAPI AND ORS.
Mobile:9051105271
Email:DIPTANGSHUBASU@GMAIL.COM

HALIM SK AND ORS.
Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

JITEM HASAN @ JIYEM HASAN @ JIEM
HASSAN

Mobile:9830970472
Email:MAZHAR52726 @GMAIL.COM

DALIM MAHALDAR @ DALIM SK
Mobile:9775667272
Email:ADVANISURHC@GMAIL.COM

CHANCHAL CHATTERJEE AND OTHERS
Mobile:9874663419

SHATADAL SARKAR
Mobile: 7001930828

Name of Learned
Advocate

PAYEL DAS

SHOUNAK MONDAL

SADIA PARVEEN

ROHAN BAVISHI

ABHISHEK
MUKHERJEE

DIPTANGSHU BASU

KAUSHIK

CHOUDHURY

MAZAHAR
HOSSAIN

CHOWDHURY

ANISUR RAHMAN

UTTAM KUMAR

GHOSH

MD. NASIM ALI

Compliance
A E]

15-06-2026

15-06-2026

15-06-2026

16-06-2026

15-06-2026

16-06-2026

15-06-2026

15-06-2026

15-06-2026

15-06-2026

15-06-2026

List of Defect(s)

WRONG NOTING IN THE CAUSE TITLE

INCOMPLETE CERTIFIED COPY

1) ... DEPONENT IDENTITY CARD NOT ATTESTED
BY THE COMMISSIONER

1. ACT WRONG. IN PARA 1

1. MENTION P.S. DATE IN CUASE TITLE
2. ACT

1. ACT WRONG. IN PAGE 2
2. H.C. CASE NO. WRONG. IN PARA 1

DEPONENTS FATHER NAME ABSENT IN
AFFIDAVIT PAGE

WRONG DECLARATION IN 1ST PARA REGARDING
CRM(NDPS) 190/2026

1) MENTION FULL ADDRESS OF RESPONDENT ...
2) LD CASE TYPE (i.e. NDPS CASE) WRONGLY
MENTIONED IN PETITION

NEED FULL ADDRESS OF ALL RESPONDENTS IN
THIS PETITION

ADV. ON RECORD SIGNATURE MISSING IN 2ND
JUDGES COPY



Sl
No.

12

13

14

15

16

17

18

19

Case
Type

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

11303/2026

11305/2026

11320/2026

11321/2026

11335/2026

11343/2026

11349/2026

11352/2026

Printed On 19-05-2026

Name of Petitioner

Email:NASIMALIZ144@GMAIL.COM

NARSINGH ISPAT LIMITED AND ANR.
Mobile:9051610404
Email:SUBRATAMUKHERJEE483@GMAIL.COM

HANIFA BEGUM
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

MOUSUMI PAUL
Mobile:7003829503
Email:APANSAHA321@GMAIL.COM

ISRAJ MULLAH
Mobile:9475558640
Email:SKABUJ@GMAIL.COM

TARAK NATH KARMAKAR
Mobile:9088089185
Email:NANDIMILAN15@GMAIL.COM

M/S. S AND IB SERVICES PRIVATE LIMITED
Mobile:9830571264
Email:SOURYA.LEGAL@GMAIL.COM

FAIZAN ARIF
Mobile:9123839597
Email:PNKAYDV@GMAIL.COM

KUTUB FAKIR
Mobile:9007450937
Email:ADV.CMONDAL@GMAIL.COM

Name of Learned
Advocate

SUBRATA
MUKHERJEE

INDRANIL HALDER

APAN SAHA

SK. ABU JAFOR

MILAN NANDI

SOURYADEEP
GHOSH

PRIYANKA YADAV

Compliance

By Date

15-06-2026

15-06-2026

15-06-2026

15-06-2026

15-06-2026

15-06-2026

15-06-2026

CHANDAN MONDAL 15-06-2026

List of Defect(s)

RESPONDENT'S NO 1 DISTRICT IS MISSING.

1. R.I STAMP IS MISSING IN AFFIDAVIT.
2. PETITIONER'S ADDRESS IS WRONG.

1. MENTION DIST FOR RESP. NO. 3 AND 6.
2. MENTION PIN CODE FOR PETITIONER IN
AFFIDAVIT PAGE.

ARRANGE ZERO PAGES PROPERLY

REMOVE ACTING FROM CHIEF JUSTICE NAME.

DISTRICT NAMES NOT MENTIONED IN
ADDRESSES

1.MENTION PROPER DIST OF PETITIONER IN
CAUSE TITLE AND AFFI. PAGE.
2.MENTION DIST FOR RESP. NO. 3

SHORT LIST OF DATE IS MISSING



